Hz..q..:.m of the Corporate Debtor : - Blossom Grocery & Foods __._&m Private Limi Date of commencement of CIRP - 06.06.2023

H:mn of O.nm.qmmo:m_ n_.mm#oqm (Government Dues)

M>:=mx:..m -7

List of creditors as on - 05.07.2023

Details of claim received Details of claim admitted Amount
funpunt Amount of ot m=<_ Amount of Amount of
“._u. Name of creditor |Date of Amount MMN::» of Nature of M“.__m_.ma_ W“M““ by H_HM“Q “mo.“m*:n contingent Q_H.M“__”.% Claim not n_m_qs ::.nmq Remarks, if any
i receipt claimed y claim claim admitted verification
admitted security |guarantee |party? [share may be
interest set- off
1 Income Tax TDS 27.06.2023 1,15,310 1,15,310 | Government NA Nil Nil 0% = NA % =
Dues
Total 1,15,310 1,15,310 - - s B - - 0 0
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